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Supreme Court [26]
Ajit Paul v. State of Meghalaya, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 977
Alagu v. State of T.N., (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 976

Alupro Building Systems (P) Ltd. v. CCE, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 986

Amazon. Com NV Investment Holdings LLC v. Competition Commission of India, (Vikram Nath and
Sandeep Mehta, JJ.), 2026 SCC OnLine SC 989

Anil Kumar Garg v. State (NCT of Delhi), (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 979

Association For Democratic Reforms v. Election Commission of India, (Surya Kant, C.J. and
Joymalya Bagchi, J.), 2026 SCC OnLine SC 990

Basavaraj v. State of Karnataka, (J. K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
6198

Basavaraj v. State of Karnataka, (J. K. Maheshwari and Rajesh Bindal, 1J.), 2024 SCC OnLine SC
6199

Bhola Prasad v. State of Jharkhand, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
985

Brajvir Singh v. State of U.P., (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 3292

Deluxe Roadlines (P) Ltd. v. Kirti D. Shah, (J.B. Pardiwala and K. V. Viswanathan, JJ.), 2025 SCC
OnLine SC 3291

Dineshchand Surana v. UCO Bank, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 987

Feroze Basha v. State of T.N., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
981

Mehtab v. State of Uttarakhand, (Vikram Nath, Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 988

N. Venkatasubramanian v. State Banks Staff Union, (Ahsanuddin Amanullah and Prashant Kumar
Mishra, JJ.), 2025 SCC OnLine SC 3290

Prakash Singh v. Union of India, (Surya Kant, C.J., Joymalya Bagchi and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 975

Rakesh Jain v. State, (Manoj Misra and Manmohan, JJ.), 2026 SCC OnLine SC 978

Rani Kapur v. Priya Sachdev Kapur, (J.B. Pardiwala and Ujjal Bhuyan, JJ.), 2026 SCC OnLine SC
983

Rani Kapur v. Priya Sachdev Kapur, (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
982

Shaitan Singh v. Ram Devi, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3287
Shaitan Singh v. Ram Devi, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3288

State of H.P. v. Aishwarya Thakur, (Vikram Nath, Sandeep Mehta and Vijay Bishnoi, JJ.), 2026 SCC
OnLine SC 984

State of M.P. v. Rakesh Kumar Upadhyay, (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 3293

State of Rajasthan v. Rajkumari, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2025 SCC OnLine
SC 3289
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State of W.B. v. B.B.M. Enterprises, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 980

Urmiladevi v. Sureshkumar, (J.K. Maheshwari and K.V. Viswanathan, JJ.), 2023 SCC OnLine SC
2615

Allahabad High Court [92]

Abdul Mannan v. State of U.P., (Siddharth and Syed Qamar Hasan Rizvi, J].), 2024 SCC OnLine
All 10381

Abhay Kumar v. Rakesh Kumar Verma, (Manish Mathur, J.), 2026 SCC OnLine All 7662

Advocate Rakesh Chandel v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.),
2024 SCC OnLine All 10378

Ajay Kumar v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 10380

Ajay Kumar v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 10362
Ampresh Sonkar v. State of U.P., (Shree Prakash Singh, J.), 2024 SCC OnLine All 10372
Asif'v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 10375

Avijit Bera v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC OnLine
All 10384

Avinash Kumar Tripathi v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024
SCC OnLine All 10408

Awdhesh v. State of U.P., (Sanjay Kumar Singh, J.), 2024 SCC OnLine All 10361

Azmat Husain v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 10382

Babu Lal v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine All
10409

Bhan Singh v. State of U.P., (Siddharth and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC OnLine All
10338

Bitu Pandey v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 10337
Brijbushan Mishra v. State of U.P., (Shree Prakash Singh, J.), 2024 SCC OnLine All 10373

Brijesh Singh v. State of U.P., (Siddharth and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC OnLine All
10355

Deepak Saroj v. State of U.P., (Pankaj Bhatia, J.), 2024 SCC OnLine All 10374

Deepika Shukla v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine
All 10404

Designer Park Sahkari Awas Samiti Ltd. v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi
Singh, JJ.), 2026 SCC OnLine All 7671

Devanath v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine All
10406

Dharmendra v. State of U.P., (Ashutosh Srivastava, J.), 2024 SCC OnLine All 10359

Dilip Kumar v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine All
10403

Durgesh v. State of U.P., (Dr. Gautam Chowdhary, J.), 2024 SCC OnLine All 10369
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Fayyazuddin v. Prashant Kumar Singh, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine
All 7664

Ghansoo v. State of U.P., (Siddhartha Varma and Syed Qamar Hasan Rizvi, J].), 2024 SCC
OnLine All 10339

Hari Narayan Ojha v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 10383

Harmindar Singh v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 10370
Indrapal Singh Yadav v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 10365

Jakira Bano v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine All
10405

Janardan Prasad Shukla v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All
7656

Juvenile Delinquent v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 8710
Kamla v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 10363

Kashi Ram v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 10342

Kiran Devi v. State of U.P., (Surendra Singh-I, J.), 2024 SCC OnLine All 10354

Kunwar Pal v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 10360

Kutubuddin v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 10356

Major Ashish Chaturvedi v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10399

Mamta v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 10357
Manish Kumar v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 10385

Maor Singh v. State of U.P., (Ashwani Kumar Mishra and Dr. Gautam Chowdhary, 1J.), 2024
SCC OnLine All 10348

Meena Devi v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 7661
Mister v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 10343

Mohd. Anees v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, 1J.), 2026
SCC OnLine All 7657

Mohini v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine All
10392

Mukesh Gupta v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 10371

Mukesh L. Bellani v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, 1J.), 2024
SCC OnLine All 10377

Munna Rajpoot v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 10364
Nandu & Nandkishore v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 10340
Nasiruddin v. State of U.P., (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 10346

Prachi Kumari v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine
All 10393

Pramod Yadav v. State of U.P., (Shree Prakash Singh, J.), 2024 SCC OnLine All 10376

Prem Chandra v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine
All 10401

Prince Kumar v. State of U.P., (Ashutosh Srivastava, J.), 2024 SCC OnLine All 10366
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Priyanka Gautam v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10402

Puran Singh Bisht v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10387

Pushpendra Kumar v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10394

Radhey Shyam Sharma v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10396

Rahul Kumar Verma (Dr.) v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024
SCC OnLine All 10407

Raj Bahadur v. State of U.P., (Sanjay Kumar Pachori, J.), 2024 SCC OnLine All 10368

Raj Kumari Devi v. Union of India, (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 10391
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Rakesh Kumar Patel v. State of U.P., (Siddharth and Syed Qamar Hasan Rizvi, JJ.), 2024 SCC
OnLine All 10349

Ram Autar v. State of U.P., (Saral Srivastava and Sudhanshu Chauhan, JJ.), 2026 SCC OnLine All
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Shahjad Ahmad v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine
All 10390

Shambhu Dayal v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine
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